204 Written Answers to [RAJYA SABHA] Unstarred Questions

Rice and wheat distributed through PDS

396. DR. BHALCHANDRA MUNGEKAR: Will the Minister of CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) the quantity of rice and wheat distributed through the Public Distribution
System (PDS) during 2012-13, 2013-14 and 2014-15, the State-wise details thereof;

(b) whether the allocation made was as per their demand,
(c) if so, the State-wise demand thereof, and
(d) if not, the reasons therefor?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI RAM VILAS PASWAN): (a) The State-wise details of
foodgrains allocated by the Government of India and lifted by the States/Union
Territories (UTs) for distribution under Targeted Public Distribution System (TPDS)
during the last three years are given in the Statement-I and II (See below).

(b) to (d) Under TPDS the allocation of foodgrains to States/UTs is not based
on demand. The allocation of foodgrains to the States/UTs where National Food
Security Act (NFSA) has been implemented is made @ 5 kg per person belonging
to priority category and @ 35 kg per family per month belonging to Antyodaya
Anna Yojana (AAY) category. Under the Act 75% of the rural and 50% of the urban
population of the country as per 2011 population censes will be covered to receive
subsidised foodgrains under TPDS i.e. @ X 3.00 per kg, ¥ 2.00 per kg for wheat
and X 1 per kg for coarse grains.

The States/UTs, which have not implemented NFSA, are allocated foodgrains
under TPDS @35 kg per family per month for all accepted Below Poverty Line
(BPL) families (including AAY families) and @10-35 kg per family per month
for Above Poverty Line (APL) families based on 1993-94 poverty estimates of
erstwhile Planning Commission and March 2000 population estimates of Registrar
General of India. Further the States/UTs which have not implemented NFSA have
been given additional allocation of foodgrain as per Statement-II indicated against
part (a) above.



Statement

Allocation and offtake of rice and wheat for the year 2012-13 to 2014-15 under TPDS

(In thousand tons)

SI. States/UTs 2012-13 2013-14 2014-15

No. Allocation Offtake Allocation Offtake Allocation Offtake
1 2 3 4 5 6 7 8

1.  Andhra Pradesh 3822.816 3130.234 3822.816 2688.167 2629.793 1587.2603
2. Arunanchal Pradesh 101.556 98.376 101.556 100.162 101.556 96.646
3. Assam 1886.856 1830.998 1886.856 1788.041 1890.094 1840.293
4. Bihar (NFSA) 3703.872 2639.407 3804.791 3195.481 4914.9 3938.148
5. Chhattisgarh (NFSA) 1244.112 1178.578 1255.803 1232.282 1337.466 1329.701
6.  Delhi (NFSA) 598.92 566.777 554.894 521.49 356.693 360.925
7. Goa 63.036 62.909 63.036 64.063 63.148 57.239
8. Gujarat 2085.108 1265.504 2085.108 1505.321 2087.795 1885.738
9.  Haryana (NFSA) 756.012 465.415 632.504 486.102 795 732.473
10.  Himachal Pradesh (NFSA) 527.94 524.927 517.968 502.905 507.996 498.365
11.  Jammu and Kashmir 756.804 760.644 756.804 756.635 756.804 666.045
12.  Jharkhand 1358.652 977751 1358.652 1022.392 1359.442 958.781
13.  Karnataka (NFSA) 2806.928 2304.402 2456.382 2467.432 2542.657 2313.096
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1 2 3 4 5 6 7 8

14.  Kerala 1472.688 1473.184 1472.688 1466.713 1474.349 1441.726
15. Madhya Pradesh (NFSA) 2736.426 3551.778 2743.016 2519.347 3194.247 2911.381
16. Maharashtra (NFSA) 4819.044 3724.189 4716.136 4307.369 4527.492 4045.779
17.  Manipur 170.952 172.661 170.952 160.435 171.379 172.281
18.  Meghalaya 188.58 189.6 188.58 188.567 188.858 188.197
19. Mizoram 70.14 66.538 70.14 66.393 70.14 67.419
20. Nagaland 126.876 135.953 126.876 125.048 126.876 137.329
21.  Odisha 2194.266 2120.509 2191.872 2073.182 2192.981 2008.221
22.  Punjab (NFSA) 827.976 613.964 781.044 587.37 870.12 191.434
23.  Rajasthan (NFSA) 2179.5 2149.291 24385.536 2399.933 2791.572 2723.6
24, Sikkim 4428 45.046 4428 45.932 44283 42.789
25.  Tamil Nadu 3722.832 3634.495 3722.832 3010.254 3722.832 3082.407
26. Telangana 0 0 0 0 1196.445 425.164
27. Tripura 304.836 289.291 303.24 311.409 303.249 300.224
28.  Uttar Pradesh 7268.52 6568.015 7268.52 6755.502 7274773 6213.857
29.  Uttarakhand 617.992 596.557 511.992 511.274 512.647 539.743
30. West Bengal 3857.196 3616.745 3857.196 3560.451 3860.971 3752.948
31. Andaman and Nicobar 34.02 14.908 34.02 32.045 34.02 24727

Islands
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32.  Chandigarh (NFSA) 36.78 33.429 35.852 24.725 31.212 27.018
33. Dadra and Nagar Haveli 10.464 10.499 10.464 13.192 10.47 12.436
34. Daman and Diu 5.652 4.53 5.652 0.725 5.661 2.266
35. Lakshadweep 6.62 5.706 4.62 3.09 4.62 5.044
36.  Puducherry 60.312 53.313 60.312 33.427 60.372 5.95

TotaL 50468.564 44876.123 50102.99 44526.856 52012.913 44586.653

Above allocation and offtake includes addl. APL allocation and offtake also. The above allocation includes allocation made under NFSA also

Offtake Source: FCI

Statement-11

Allocation and offtake of foodgrains (Rice+Wheat) of ad hoc additional BPL allocations made during

2012-13 to 2014-15 under TPDS

(In thousand tons)

S1.  States/UTs 2012-13 2013-14 2014-15

No. Allocation Offtake Allocation Offtake Allocation Offtake
1 2 3 4 5 6 7 8
1.  Andhra Pradesh 325.814 280.718 311.57 235.079 216.797 155.653
2. Arunachal Pradesh 7.899 7.449 7.592 0.000 7.703 6.474
3. Assam 217.067 204.234 140.794 97.900 142.828 129.636
4.  Bihar 1095.608 635.578 500.213 256.181 0 0
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1 2 3 4 5 6 7 8
5. Chhattisgarh 451.058 407.182 143.784 0.000 0 0
6. Delhi 31.364 0 31.364 0.000 0 0
7. Goa 3.68 3.985 3.68 0.000 3.734 2.239
8.  Gujarat 342.927 269.542 162.572 153.925 164.918 144.355
9. Haryana 67.668 63.575 60.504 0.000 0 0
10. Himachal Pradesh 50.953 38.657 39416 0.000 0 0
11.  Jammu and Kashmir 70.695 65.959 56.44 0.000 57.244 44.962
12, Jharkhand 315.365 241.348 183.584 106.167 186.237 149.255
13. Karnataka 271.341 269.188 239.946 49.716 0 0
14. Kerala 307.336 265.431 119.168 51.010 120.89 120.926
15. Madhya Pradesh 522.944 0 316.324 1.189 0 0
16. Maharashtra 501.059 272.404 501.059 0.000 0 0
17.  Manipur 13.111 13.104 12.73 9.120 12.914 12.93
18. Meghalaya 14.033 14.02 14.033 12.002 14.238 14.317
19. Mizoram 9.753 9.258 5214 0.000 5.288 4.789
20. Nagaland 17.325 17.329 9.51 0.000 9.646 9.75
21.  Odisha 457.553 304.857 252.906 137.015 256.561 143.403
22.  Punjab 37.727 0 35.888 0.000 0 0
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23.  Rajasthan 267.698 255.945 186.42 0.000 0 0
24, Sikkim 3.738 3.738 3.298 0475 3.346 3.307
25. Tamil Nadu 549.866 546.431 372.918 250.064 378.306 367.467
26. Telangana 0 0 0 0.000 99.273 38.515
27. Tripura 35.817 36.233 22.622 22.624 22.951 22.954
28. Uttar Pradesh 978.435 837.884 818.879 71.989 830.707 552.287
29. Uttarakhand 39.869 36.96 38.188 0.000 38.736 4.676
30. West Bengal 656.467 419.985 397.152 85.182 402.889 218.486
31. Andaman and Nicobar 2.146 0.667 2.146 0.000 2.177 0
Islands
32. Chandigarh 1.764 0.588 1.764 0.000 0 0
33. Dadra and Nagar Haveli 1.382 0.493 1.382 0.037 1.404 1.091
34. Daman and Diu 0.268 0.178 0.268 0.048 0.2711 0.208
35. Lakshadweep 0.23 0.207 0.23 0.000 0.233 0.188
36. Puducherry 6.442 3.835 6.442 0.000 6.536 0
Granp TotaL 7121.2374# 5526.962 5000 1539.723 2985.8271 2147.868

#The total in certain cases may not add upto the Grand total shown of allocation made to the States due to reallocation made from the unlifted savings within the

overall allocations.

#The allocation and offtake for the year 2012-13 includes allocation made for the poorest districts.

Offtake source: FCI
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